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Statement

State-wise details of proposals approved and amount released under
Urban Sports Infrastructure Scheme (USIS) during the years 2010-11

and 2011-12 & 2012-13 (upto 25th July, 2012).

Sl State/UT 2010-2011 2011-2012 2012-13

Neo. No. of  Amount No. of Amount No. of Amount
proposals released proposals released proposals released

approved (Rs. in  approved [Rs. approved (Rs. in

crore) in crore) crore)
1. Himachal 1 350 - - - -
Pradesh
2. Madhya - - 1 362 - -
Pradesh
3. Mizoram 1 4.00 1 450 - 1.00
4. Nagaland - - 1 3.00 - -
5. Orissa - - 1 5.00 - -
6.  Punjab 1 2.00 - - - -
7. Rajasthan - - 1 4.50 - -
8. West Bengal 1 3.00 - - - -
9. Haryana - - - - 1 375
10  Manipur - - - - 1 1.80
TotaL 4 12.50 5 20.62 2 6.55

Diversion of funds meant for development of SCs/STs
by Government of Delhi

+1395. SHRI NARENDRA KUMAR KASHYAP: Will the Minister of YOUTH

AFFAIRS AND SPORTS be pleased to state:

(@ whether 744 crore of rupees meant for the development of SCs/STs

(Special Component Plan) had been diverted by Government of Delhi in the

Commonwealth Games;

TOriginal notice of the Question was received in Hindi.
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(b) if so, whether the said amount has been spent for the development of
SCs/STs by giving it back; and

(¢) if not, the way Government is undertaking developmental works for SCs/

STs in absence of this amount?

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND
SPORTS (SHRI AJAY MAKEN): (a) to (¢) The Ministry of Home Affairs has
informed that the Planning Commission, having recognized the diversion of
Scheduled Caste Sub Plan (SCSP) funds, appointed a Task Force under Dr.
Narendra Jadhav to re-examine and revise the extant guidelines issued by Planning
Commission for implementation of SCSP and Tribal Sub Plan (TSP) and to
understand the operational difficulties in consultation with implementing Ministries
and suggest remedial action so that SCSP and TSP can be implemented effectively
in future. The special circumstances and problems of Delhi in formulating the SCSP
as per the guidelines have been referred to Planning commission by GNCT of
Delhi and it has further referred the matter to Jadhav Committee for examination and

recommendations. The Report of Jadhav Committee is awaited.

In the meantime, allocation for the Department for welfare of SC/ST/OBC of
GNCT of Delhi during 2010-11 has been increased by Rs. 37.85 crore from BE
provision of Rs. 49.75 crore to Rs. 87.60 crore in RE. In the current year 2011-12,
the allocation has been increased to Rs. 250.00 crore. The finalization of SCSP for
2011-12 is held up for want of recommendations by Jadhav Committee.

SHORT NOTICE QUESTION
Fiscal Deficit Target
1. SHRI N.K. SINGH: Will the Minister of FINANCE be pleased to state:

(@ whether the fiscal deficit target for the current year is unlikely to be

achieved;
(b) if so, the factors responsible for the slippage;

(¢©) whether this slippage has a serious impact on our macro-economic
stability; and

(d) the steps Government proposes to correct the present situation?



